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The ft.1iIlister of Agricultare (Dr. 
P. 8. Deshmakh): (a) to (c). The 
Government of Uttar Pradesh have 
reported that the police investigation 
into the cases referred to has yet 
been completed. 

ActiOJl apiust Permu_t Way 
ID8peetor, Nawadah 

542. 8hri Ramam: Will the Minister 
of Railwa:vs be pleased to refer to the 
reply given to Unstarred Question No. 
3507 on the 6th September, 1961 and 
state: 

(a) the details of the action taken 
agaiAst permanent Way Inspedor, 
Nawadah tor ~  

(b) when sanction for employin, 
two chowkidara was communicated by 
the Divisional Superintendent; and 

(c) the steps taken by the Divisional 
SUperintendent to find out why this 
d1!Cision was not implemented! 

The Deputy Minister of Railways 
(8hri S. V. Ramaswamy): (a) A 
Charge Sheet was issued to the Perma-
nent Way Inspector, Nawadah, in 
June 1961, and on receipt of his ex-
planation, a Committee was instituted 
to enquire into the matter as this il 
incumbent according to disciplinary 
action rules. The Committee have 
since submitted their report which is 
now under examination. 

(b) The Divisional Superintendent 
issued sanction for the 2 chowkidars 
on 10-2-61 and the Permanent Way 
Inspector was advised of the sanction 
on 17-2-61. He appointed one chowki_ 
dar on 7-3-61 and the other had not 
been appointed when the incident 
occurred on 27-3-61. 

(c) The negligence in not appoint-
ing promptly the second chowkidar is 
one of the charges against the Perma-
nent Way Inspector and action againlt 
him will be taken after the Findings 
of the Enquiry Committee have been 
accepted. 
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